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Investment by Forcign firms in power
projects in Assam and N.E. Region

*340. SHRIMATI BASANTI
SARMA: Will thc Minister of POWER
be pleased to state:

" (a) whether some foreign firms have
been permitted to invest for prospecting
for power projects in the state of Assam
and in other states of N.E. Region of the
country;

(b) if so the details thereof alongwith
the names of the firms and the area
earmarked for this purpose, District wise,
if not, the reasons therefor;

(c) whether forcign Investment

Promotion Board has cleared these

proposals; and
(d) if so, the details thereof?

THE MINISTER OF POWER (SHRI
P.R. KUMARAMANGALAM): (a) to
(d) . The Government has recently
reviewed the existing guidelines for
automatic approval for foreign equity for
clectric generation, . transmission and
distribution projects, and has decided to
enlarge the provisions for automatic
approval for such projects. Accordingly,
projects  for  electric  generation,
transmission and distribution will be
permitted foreign equity participation up
to 100% on the automatic apyroval route
provided the foreign equity in any such
project does not exceed Rs. 1500 crore.
These guidelines apply equally to the
whole of the country including Assam
and the North-Eastern States. As per
information available, no proposal has
been reccived for permission to invest for
prospecting for power projects in Assam
and the North-Eastern States of the
country nor has any such proposal been
cleared by the Foreign Investment
Promotion Board.
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Airlink to Solapur (Maharashtra)

2481, SHRI AKHILESH DAS: Wiil
the Minister of CIVIL AVIATION be
pleased to state:

(a) whether- Solapur in Maharashtra,
where a well maintained air-strip already
exists which had earlier been operative,
has also been or is proposed to be linked
with Mumbai, Nagpur and other stations;

and

(b) if so, since when, and if not, the
reasons therefore?

THE MINISTER OF CIVIL
AVIATION (SHRI ANANTH
KUMAR): (a) and (b) Vayudoot earlier
started Dornier services between Mumbai
and Solapur from 7th March, 1987 but
these were discontinued in September, 89
due to shortage of aircraft capacity and
inadequate load.

No scheduled airlines are operting any
flight to/from Solapur.

The Government has taid down route
dispersal guidelines with a view to
achieve better regulation of air transport
services taking into account the need for

- air transport services of different regions

of the country. It is up to the airlines to
provide air services to specific places
depending upon the traffic demand and
commercial viability  subject to
complaince of route dispersal guidelines.
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Upgradation of Chennai International
Airport

2483. SHRI V. P. DURAISAMY: Will
the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government are aware
that the Chennai International Airport is
located at a strategic point for providing
air services to important places in South
Asia. Gulf and also the European
countries;

(b) whether the facilities/passenger
Amenities available in this airport are at
par with that of international standard;

(¢) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER  OF
AVIATION (SHRI
KUMAR): (a) Yes, Sir.

(b) and (c) Yes, Sir. The facilitics
provided are-Free luggage trolleys, Wheel
Chairs for disabled passengers, Bank/
Money Exchange Counters, Postal/
“Telegraph facilities, Prepaid taxi service
and car rental,
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shuttles (air-conditioned/non-a/c
coaches), Tourists Information, Hotel
Booking, Left luggege, Retiring room/
dormitory accommodation, Restaurant/
Snack Bar, (in all Passcnger Terminals),
Coffec/Tca/Cold drink Vending
Machincs, Duty Free shops, Bookshop,
Computcriscd flight information display
boards and colour CCTV system and PA
system  for flight information of
passengers, PCOs for local/STD/ISD
calls (manncd and unmanned), Free local
call telephone facility in all security hold
areas, as well as intcrnational arrival arca
and  international  transit  lounge,
Reserved Lounge/Cercmonial lounge for
VIP/VVIPs, Child carefinfant lobby,
Lost & found  property facility,
Acrobridges, Convevor belis for baggage
handling, Escalators and lifts.

(d) Docs not arisc.
Upgradation of Trivandrum Airport

2484, SHRI J. CHITHARANJAN:
Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether Government are
considcring a proposal to develop the
Trivandrum Airport to an International
Airport with modern facilities; and

(b) if so, the details thercof?

THE MINISTER OF CIVIL
AVIATION (SHRI ANANTH
KUMAR): (a) and (b)

Thriruvananthapuram airport is alrcady
an International airport and has all the
modern  facilities,  The  following
develepment  works  have  bcen
undertaken , at  Thiruvananthdpuram
International Airport:—

(1) Extension of Apron is likely to be
completed in December, 1996;

(2) Air-conditioning of the
international terminal building is likely to
be completed in December, 1998; and

(3) Interim modification to the terminal
building is likely to be completed in
March, 1999, .



